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Petition(s) for Special Leave to Appeal (Civil) No(s).10609/2007

(From the judgement and order dated 30/05/2007inDBCW P N0.9988/2006

of The HIGH COURTOFRAJASTHAN ,JAIPURBENCH)

STATIO N ROAD JAIPUR VYAV S AY SANGH & ORS.
VER SUS
STATEOFRAJASTHAN&ORS. Respondent(s)

[With prayer for interim relief]

Date: 25/06/2 007 This Petition was called on for hearing today.

CORAM :
HONBLEMR.JUSTICETARUNCHATTERJEE
HONBLEMR.JUSTICEP.K.BALASUBRAMANYAN

For Petitioner(s) Mr. S. Ganesh, Sr. Adv.
Mr. R. K. Sanghi, Adv.
Mr. Narender Shar m a, Adv.
Mr. Anil Ku m ar Tand ale, Adv.

UPON hearing counsel the Court made the following
ORDER

The Special Leave Petition is dismissed.

(Subhash Chander) (Phoolan W ati Arora)
Court Master Court Master

Petitioner(s)



